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Item No. 15 

Offering short term Health Insurance Policies by Insurers 

 

1. The Authority in 108th meeting authorized Chairman IRDAI to issue suitable 

guidelines in public interest to offer short term health insurance policies. The 

Agenda note is attached for ready reference. 

 

2. Accordingly, guidelines dated 23rd June,2020 were issued introducing short term 

health insurance policies providing coverage for COVID-19. Guidelines dated 

23rd June,2020 are attached for ready reference. 

 

3. These Guidelines were valid for issuance of short term policies up to 31st 

March,2021. Subsequently, Chairman IRDAI allowed sale and renewal of short 

term Covid specific health insurance policies till 30th September,2021. 

Accordingly, circular dated 24th March,2021 was issued permitting insurers to offer 

and renew Covid specific health insurance policies till 30th September,2021. 

Circular dated 24th March,2021 is attached for ready reference. 

 

4. As the Covid pandemic is still prevalent and there are apprehensions of a possible 

third wave, Authority may permit all the insurers to offer short term Covid specific 

policies up to 31st March,2022. 

 

Submitted for approval of the Authority.  
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Agenda Note on permitting insurers offer short term health insurance policies 
- For approval of the Authority  
 
Background: 
 
Insurance Regulatory and Development Authority (Health Insurance) Regulations 
2016 [HIR, 2016] were notified on 12thJuly 2016. Subsequently, IRDAI (Health 
Insurance) (Amendment) Regulations, 2019 were notified on 19th November, 2019. 
 

1. As per the existing provisions of Regulation 3 of HIR, 2016 general and health 
insurers are allowed to design individual health insurance products for a term 
of one year to three years. In case of group health policies general and health 
insurers are allowed to offer for a term of one year, but in case of credit linked 
group health insurance policies general and health insurers are allowed to offer 
policies for a term up to the loan period not exceeding five years. Life insurers 
are permitted to offer health insurance products with a term of 5 years or more. 
 

2. The above provisions are coming in way in allowing all insurers offer health 
insurance products for short term (less than twelve months) for specific 
diseases.  
 

3. The amendment to the Regulations is a long drawn out process. As short term 
health insurance policies offering coverage for COVID-19 is the need of the 
hour.  
 

4. Hence, it may be beneficial to the society if General and Stand Alone Health 
insurers are allowed to offer short term benefit based and indemnity based 
COVID-19 specific health policies.  
 

5. The Authority is also proposing to release a standard benefit based product and 
another standard indemnity based product for a duration of 3/6/12 months for 
the convenience of the insuring public. 
 

6. Therefore, in order to allow insurers to offer health policies for short term 
offering cover exclusively to COVID – 19 as proposed above, it is proposed to 
issue suitable guidelines. 
 

7. The Authority may authorise Chairman to issue suitable guidelines in public 
interest. 
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